Title: Introduction of Interest on Delayed Payments to Small Scale and Ancillary Industrial Undertakings (Amendment) Bill, 1998.

THE MINISTER OF INDUSTRY (SHRISIKANDER BAKHT): Sir, | beg to move for leave to introduce a Bill to amend the Interest on
Delayed Payments to Small Scale and Ancillary Industrial Undertakings Act, 1993.

MR. SPEAKER: The question is:

"That leave be granted to introduce a Bill to amend the Interest on Delayed Payments to Small Scale and Ancillary Industrial
Undertakings Act, 1993."

The motion was adopted.

SHRI SIKANDER BAKHT: lintroduce the Bill.

*Introduced with the recommendation of the President.



